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Title: The Minister of Rural Development laid the statement regarding Status of implementation of the recommendations

contained in the 36" Report of the Standing Committee on Rural Development on Demands for Grants (2008-09),
pertaining to the Department of Land Resources, Ministry of Rural Development on Demands for Grants (2008-09),
pertaining to the Department of Land Resources, Ministry of Rural Development.
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* Laid on the Table and also placed in Library, see No. LT- 9542/2008



